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whom possession of the flats was not 
given due to their non-completion of 
the flats have been received till date; 

(d) how many were accepted/ 
rejected/pending with reas0ns till 
date; and 

(e) dates of handing over of these 
fiats by Contractor to DDA (LIG 
A/C Pocket) and dates of their 
possession by allottees? 

THE MINISTER OF PARLI A-
MEN1 ARY AFFAIRS AND 
WOR KS AND HOUS ING (SHRI 
BHlS H MA NA R Al N SINGH): 
(a) 1 he ODA has reported that the 
defects which are noticed or pointed 
out by the allottees at the time of 
taking over possession have been or 
are being rectified. ln these cir-
cumstances, the need for undertaking 
a survey does not arise. 

(b) The DDA ha'i reported that 
16 representations were received 
from the allottees and action on them 
is being taken. 

(c) and (d). he DDA has report-
ed that representations fr om three 
allottees have been received in this 
regard and these are being processed. 

(e) The DDA ha · reported that 
the flats are taken over from the con-
tractors anJ simultaneously handed 
over to the allottees and tilat the fbts 
in Pocket C Block A, Shalimar Bagh 
were handed over to the allottees on 
various dates between May, 1981 anJ 
February, 1982. 

Shifting of Central Government 
. Offices outside Delhi 

1175. SHRT DOONGAR SINGH : 
Will the M ini <; ter of WORKS AND 
HOUSING he plea ed to state : 

(a) whether it was decided to 
shift some of the attached and 
subordinate offices of Central Govern-

ment outside Delhi after expansion 
of the same a nd they have not been 
shifted . outside Delhi inspite of 
expansion of their establishments; 
and 

(b) if so, names of such offi ces 
indicating the year of such decision 
in respect of those offices and likely 
date of their shifting out of Delhi ? 

THE MINIST ER OF PARLIAMEN-
TARY AFF AI RS AND WORKS 
AN D HOUSING (SHRI BHISHM'A 
N ARAIN SINGH) : (a) r1 nd (b). 
A Committee of o flici a l , had made 
some recommendati ons regardin g 
the shifting of some o ffi ccc; of the 
Central G ovt. from Delhi . Basing 
on reactions, the final decision ar e 
yet to be worked out. 

Allotment of Land to Rajya and Lok 
Sabha Housing Societies 

1176. SHRI N . E. HORO : Will 
the Minister of WORKS AND 
HOUSING be pleased to state : 

(a) whether it is a fact that 
Government have finalised its scheme 
regarding the land to be sold to the 
Co-opera tive Group Housing societies 
in the capita l ; 

(b) whether any reque t has been 
mad e to consiJcr sympathetically the 
case f the R aj ya S:1 bha and Lok 
Sabha Housing Societies regarding 
the la nd to be a llo tted near the Par-
liament lluuse in view of their long 
and odd hours duties during Session 
days; and 

(c) if so , the reaction of G overn-
ment in this regard ? 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND 
WORKS AND HOUSING I SHRI 
BHISHMA NARAlN SlNGH) : 
(a) Yes Sir. 

(b) Yes Sir. 




